HIGH COURT OF ORISSA: CUTTACK

NOTICE

No. XXXIV - 60 /2019-20,[ 20 || Cuttack/ Dated: //-~.12.2020

It is hereby notified for information of all concerned that a software module for pagination has
been developed with the aim of ensuring that the pleadings to be filed by different parties should
conform to the pagination of the Court file so that the pagination is not duplicated by different parties
of the case. This system is designed to facilitate learned Counsel and the Hon’ble Court in
conveniently locating the relevant pleadings and the documents referred by the learned Counsel for the
parties during the course of hearing.

As directed, the system of pagination shall be effective in all new cases which shall be filed
from 04.01.2021 onwards. Any pleading, affidavit, document, rejoinder etc filed in the new cases on
or after the aforementioned date must be in consonance with the previous page number of the
pagination.

In order to know the last used page number and next available page number, learned Counsel/
Parties may check the ‘Case Status’ of the concerned case in the Court’s website. A step by step guide
in this regard containing the relevant screenshots is annexed herewith for reference.

Learned counsel and litigants are requested to comply with the above.

Registrar (Judicial)

Memo No. XXXIV -60/2019, |9 0 | 2(6 ) Dated: /£12.2020
Copy forwarded to the

*

Advocate General, Odisha, Cuttack
* Registrar General

" All Officers of the Court

Chairman, Interim Committee, Orissa High Court Bar Association, Cuttack
Secretary, Odisha State Bar Council, Cuttack

Notice board and Website
for information and necessary action

T

Deputy Registrar (Judicial)



Procedure to View Pagination

1. Pagination status of cases can be viewd from "Orissa High Court web site''.
Url:- https://www.orissahighcourt.nic.in/
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2. Give case type/case number/ case year and captcha to view case details with
pagination information.




3. The last page number and the next page number is displayed in the case details page as

below.

Page information will not be displayed where not available.

Example:- For case no OJC/100/1989 last Page Number — 10, Next page Number -11
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Filing Number 10071989 Fiing Date: 01-01-1929
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4. Please use the next page number as the first page number of your next documents supposed

to be filed.





